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I',·o.ils enrned and Illsses 
Huffered by Ney.eli 
Lignite Corporntion 

4458. SIIRI ll.K. DASGIOWDHURY: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS he pleased to stote: 

Period 

(i) From 10 P. M. on 
17th July 1967 and 
ending with 6 A.M. 
on 19th July 1967. 

(il) From:12 midnight 
of 1/2.5.1970 to 6 A.M. 
on 6.5.1970. 

Mandays 
Lost 

19639 

68800 

(a) whether the Neyvcl·i Lilohe 
Corporation hns earned uny profit since 
its clImmissioning and if so, the amount 
of profits, year-wisc; 

(b) the reasons for the cumul"tlv, 
loss of Rs. 23.R9 crores suffered by the 
Corporation IIpto 1969-70; nnd 

(~) whether the project has suffered 
in any tim! due to lahour troubles, riots 
etc., and if so, the nllmher of such strikes, 
man clays lost, year-wise since its inception, 
and the reasons therefor '! 

THE MINISTER OF STATE IN mE 
MINISTRY OF PETROLEUM AND 
CUEMICALS AND MINES AND 
METALS (SHRI NITlRAJ SINGH 
CI-IOWOfIARY) (u) The Neyveli 
Lignite Corporution earned a profit 
"f R •. 22 Inlh. in the year 1965·66 only. 

(h) The Corporation hus been 
sustaining losses mainly due to Don. 
availability of requisite Quantities of 
lignite to operate different consumin. 
IInits ~It optimum levels and also owin. to 
opcrutionlll lind process difficulties in tbe 
Fertilizer Plant. 

(c) Employees of the Corporation 
r~s(}rted to strike in July 1967 and Ma, 
1970. Details are as under :-

Reasons 

The inability of the manollement 
of the Corporation to con cede in 
full . demands of the workers in 
regard to Bonus, leave, Dearnen 
Allowance and certain other amenit. 
ies. 

No' charter· of demands liS such 
was ~ served on the management. 
The lworkers Soullht revision of 
certain terms and conditions of 
the Wage Settlement arrived al with 
the manallement on 20.3.70. 




